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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE: EAST
DISTRICT KARKARDOOMA COURTS, DELHI

ORDER

The following Committees of atl the District Le. East District/ North-East / Shahdara are hereby
constituted with immediate effect.

;_ SL. NO NAME OF COMMITTEES NAME OF JUDICIAL OFFICERS
Tutadhas 4
|1 | COMPUTER COMMITTEE 1. Sh. Shushant Changotra,AS), Chairperson
| 2. Sh. Arvind Dev, JMFC-01, East District, Member
3. Sh. Sahil Monga, JMFC-04, North-East District, Member
| 2. Ms. Daepagshi Rana, |MFC, Shahdara, Member

|
Egsam T
! Sh. Shailendaf Malik, PO, MACT-02, Shahdara, Chalrperson
5h. Shushant Changotra, ASJ,FTC,East, Member
Sh. Manu Vedwan, AD}02, North-East, Member
Administrative Civil jJudge, East, Member
Adrlmstrative Clvil Judge, North-East, Member
Administrative Civil judge, Shahdara, Member

5h. Shushant Changotra, AS),FTC,East, Chairperson
. Sh. Nipun Awasthi, AS]-06, POCS0,5hahdara, Member =
Sh. Aashish Gupta, D)-01, North-East, Member

Admimstrative Civil Judge, East, Member Secretary

Sh, Viay Kumar Jha, PO, MACT,Shahdara, Chairperson
Sh. Somitra Kumar, 0J-06, East, Member
Agministratwe Civil judge, East, Member Segretary
Admunistrative Civil Judge. North-East, Member
Adminstrative Civil Judge, Shahdara, Member

MAINTENAMCE & CLEANLINESS COMMITTEE

|
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"LIBRARY COMMITTEE

" TDISASTER MANAGEMENT COMITTEE

IR N

1 CONDEMHATION BOARD "1, 5h. Somitra Xumar. D}-06, East, Charperson
Adrmemistrative Ciwil judge, East, Member Secretary
. Admimn strative Civil judge, North-East, Member .
. Adrministrative Givil Judge, Shahdara, Member M

Sh, Alok Skhukta, AS[-02.NDPS, Chairperson

Sh, Gajender Singh Nagar, AS), {SC-RC)-02, Member
Administrative Civil Judge, East, Member Secretary
Adminlstrative Civll Judge, North-East, Member
Administrative Clvit Judge, Shahdara, Member

Ms. Colette Rashmi Kujur, ASJ-06, POCS0, Chalrperson
. Administrative Civil Judge, East, Member Secretary

, Administrative Civil judge, North-East, Member

. Administrative Civil Judge, Shahdara, Member

sh. Inder Singh, DDD, Accouts Branch, East District

Ld. Princlpal District & Sessions judge, Sast, Chalrperson
4. Principal District & Sessions judge, North-East, Member
Ld. Principal District & Sessions judge, Shahdara, Member
Sh. Gajender Singh Nagar, AS), (SC-RC)-02,East, Member
Admintstrative Civil judge, East, Member Secretary
Administrative Civll Judge, North-East, Member

. Administrative Civll Judge, Shahdara, Member

. L. Principal ustrict & Sessions judge, East, Chairperson
Ld. Principal Distnict & Sessions judge, Nerth-East, Mamber
Ld. Principal District & Sessions yudge, Shahdara, Member
Sh. Gajender Singh Nagar, AS], (SC-RC)-02,East, Member
The DCP, Shandara. Member

The DCP (Secunty), Member

Administrative Civil judge, East, Member ‘o
 Admnistrative Civil Judge. North-East, Member Secretary -
Agmimistrative Civit Judge, Shahdara, Member

0. Incharge. Palice Past, KKD Courts, Dethi, Member

1. Ld. Principal District & Sessions judge, East, Charpersan

2. Ld Principai Distict & Sessions judge, North-East, Member
3 Lo. Principa! District & Sessions judge, Snahdara, Member
4. Agrministrative Crvil Judge, East, Member Secretary
5. Admimistrative Ciwif fudge, North-East. Member

! & Admemistrative Civit judge, Shahdara, Member

: 7. The President, Shahdara Bar Association, Member

_L 8. The Hony, Secretary, Shahdara Bar Assoclaion, Member
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é | COMMITTEE FOR PREPARING SCHEME TO
 PROVIDE/IDENTIFY THE SPECIAL COURT
' ROOM FOR DISABLED ACCUSED PERSQNS

1

‘7 ESTIMATE EXAMINE & SCRUTINY COMMITTEE
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18 , BUILDING MAINTENANCE COMMITTEE
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5 TSECURITY COMMITTEE

"0 ' CHAMBER ALLOTMENT COMMITTEE

GRIEVANCE REDRESSAL COMMITTEE FOR . Ld. Pringipal District & Sesstons judge, East, Chairperson

ADVOCATES . Ld. Princlpal Bistrict & Sessions judge, North-East, Member

. Ld. Principal District & Sessions judoe, Shahdara, Member

. Sh. Gajender Singh Nagar, AS}, SC-RC)-02,East, Member

. The President, Shahdara Bar Associatlon, Member

- The Hony. Secretary, Shahdara Bar Associzlon, Member \ ‘J
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RESIDENTIAL COMPLEX MAINTENANCE
| COMMITTEE

1. Sh. Naresh Kumar Malhotra, D} {Commercial)-06, West District,
Chairperson

2. Ms. Surabhi Sharma Vats, AS5)-04, Shahdara, Member

3. 5h, Vinod joshl, AC-CCJ-ARC, East, Member Secretary

4. 5h. Ashwani Panwar, Pr. Magistrate, JB-V, Member

—ENVIRONMENT & HORTICULTURE COMMITTEE 1. Ms. Kiran Bansal, DJ{Commareial-02}, Shandara, Chalrpersan
2. Administrative Civil Judge, East, Member Secretary

3. Admnistrative Civ | Judge, North-East, Member
4.

Admunustrative Civil judge, Shahdara, ie,mber
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o4 LOCK-UP COMMITTEE 1. Sh. Alok Shukla, AS)-02, NDPS, East, Chairperson
' 2. Chuef judicial Magistrate, East, Member
' 3.Chief Judicral Magistrate, North-East, Member
4. Cvef Judicial Magistrate, Shahdara, Member
i 5. Agmunistrative Civil judge, East, Member

DE-STRESS RdE)M MAINTENANCE COMMITTEE 1. 5h. Pulastaya Pramachala, AS5)-03, North-East District, Chalrperson
2. Devender Kumar, judge, Family Court-01, Shahdara, Member

3. 5h. Vineet Kumar, AS[-02, E-Court, Shahdara, Member
4.
1.

Sh. Vined Josh, AC)-GCJ-ARC, East District, Member Secretary

Sh. Ggjender Singh Nagar, AS), {SC-RC)-02, East, Cnarpersan
Sh. Anil Kumar Paswan, D)-04, East, Member

- Agmunistrative Civil Judge, East, Mamber Secratary

4. Acministrative Civit Judge, North-East, Member

5. Administrative Civit judge, Shahdara, tMember

COMMITYEE DEALING WITH KIOSK/SPACE & |
EXTENSIOLN/RENEWAL OF P2
LICENSEJCANTEENJDISPENSARY 3
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CRECHE COMMITTEE '

1. Ms. N Phutela, AS)-02, (5C-POC50), Shahdara, Chairpersan

2 Ms. Pooja jain, D)-03, East, Member

3 Ms. Sonika, JMFC.D4, East, Member

4. Administrative Civi! Judge, East, Member Secretary
[1.
2.

i - COMMITTEE DEALING WITH THE MATTER 3h- Gajender Singh Nagar, ASj, {SC-R€)-02, East, Chairperson
PERTAINING TO E-TENDERING FOR i 2.5h. Akash Jain, AS}-04, East, Member
OUTSOURCING QF PRIVATE SECURITY
| GUARDS AND SANITATION HOUSEKEERING
; WORK/OTHER WORK

Ms. Colette Rashmi Kuur, ASp08, POCSO, East, Membar
Admunistrative Civil judge, East, Member;ecrétary
Admirlistrative Civil judge, North-East, Mémbar
Administrative Chvit Judge, Shahdara, Me,mber

3.

3.
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5.

1. 5h, Shankar Narayanan, AS§-01, {POCS50), North-East, Chairperson

2. Adminlstrative Civil Judge, East, Member Secratary

3. Administrative Civil Judge, North-East, Member.

4, Administrative Clvil Judge, Shahdara, Member
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1z STUDY CIRCLE

.2L OATHicoMMISSIDNER COMMITTEE

Sh. Aiok Shukla, A5)-02, NDPS, East, Chelrparson
St Nipun Awasthi, ASJ-06, POCSO, Shahdara, Member
Ms. Mayur: Singn, PO, MACT, East, Member -

Sh. Vinod Josi, ACJ-CCl-ARC, East, Member Secretary :
Ms, Renu Choudhary, |MFC, Mahila Céurt-01: Mdrth"East, Mernber

Ms. Kiran Bansal, D), (Commercial-02), Shandara; Chalrperson - -

P2 LADIES BAR ROOM.-CUM-ALLOCATION OF
’ LOCKERS OF NEWLY RENOVATED LADIES BAR Ms. Savitr, ASl02, North-East-.'Membér'
ROOM, KKD 3, Ms. Riti Phutela, AS)02, {5C-POES0Y; Shahdara, Member
. ] 4. Ms, Swati Katlyar, AS) (SFTC), East,-Member ' x :
| 3. Ms. Archana Kumari, Advocate/Lady Membar Executive, Shahdara
Bar Associatlon, Member : :
6. Ms. Vidya Sevda, Advacate, Member
7. Ms. Shweta Gupta, Advocate, Member

2 SUB-COMI‘E-‘IéTfEE TO CHAMBER ALLOTMENT 1. Sh. Gajender Singh Nagar, AS| (SC-RC)-02, East, Chairperson

COMMITT 2. 5h. vikas Garg, B]-05, East, Member
1 3. Senior Civil Jugge, East, Member
1

i 4. Senior Civil Judge, North-East, Mermber:
5 Senor Civil judge, Shahdara, Member

_ However, anv correspendence with the Hon'ble High Courr of Dethi, New Delhi & The Ld. Principal Distriec & Sesstons Judge
(Hgss »hall be done only thraugh the undersigned. ( = ‘
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(SHAI JAIN)

Principal Districr &2 Sesstons Judge
E \l?‘ls et
Karkardooma-Courts Delh|:

TET 19
Nod U7 rudl/EasyKKDrDelhs Date_" 50 T 20 s
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Copy forwarded for information and necessary action:

The Regstrar General, Hon'ble High Court, New Delhy

The Principal Districr & Sessions Judge, (Hqs), Tis Hazari Courts, Delhj

The Principal Distriet & Sesstops Judge, Nonh-Esst/Shahdarz, Karkardooma Courts, Delki
The Concerned Judcial Officers, Karkardooma Courts, Delhi
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E All the Judicial Officers of Narth-East District, Shehdara and East District, KKP, Dethi
vhe Administrative Officer (tudh.Vincharge. East District, Karkardooma Courts, Delhd

" “he Wehsite Committee, Tis Hazari gutts Karkardooma Courts. Delhi
: j--r uploading on LAYERS.
1 PS 1o the undersiened,
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Principal Disurict & Sessions Judge

East Disrict
Karkardooma Courts Pelhi:
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